1 TEM NO. 40 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petitions for Special Leave to Appeal (Civil) Nos.18960-18961/2010
(From the judgenent and order dated 14/05/2010 in WP No. 1497/ 2010
in Recall Application No. 344281 of 2009 (In WP No. 14775/2006) of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

M S N JHARA BROTHERS Petitioner(s)
VERSUS
CANARA BANK & ORS. Respondent ( s)

(Wth appl n(s) for seeking perm ssion to amend the special |eave
petition and with prayer for interimrelief and office report)

Date: 12/09/2011 These Petitions were called on for hearing today.

CORAM :

HON BLE MR JUSTICE D. K. JAIN

HON BLE MR JUSTI CE ASOK KUVAR GANGULY
For Petitioner(s) Sanj ay parikh, Adv.
Mant a Saxenha, Adv.
Pranav Rai na, Adv.
A.N. Singh, Adv.
Ani t ha Shenoy, Adv.

For Respondent (s)
rr.3

P.C. Agarwal, Sr. Adv.
.Jitendra Mohan Shar ma, Adv.
Anbuj Agarwal , Adv.

Nitin singh, Adv.

Vi pin Gupta, Adv.

s 55333 53353

Akshat Kul shrestha, Adv.
MS. MV. Kini & Associ at es, Advs.
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Abi nash Kumar M shr a, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Perused the letter.

Li st after four weeks.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



